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Mr. Mitin Trivedi, counsel for applicant.
Smt. K. Parveen, counsel for respondents,

Smt. K. Parvesn, counsel for the respondents
filed 2 Mamo dabsd 17.09.2002 to thea sffect
that the applicant, Shri Laxman Kumar is not
only a Graduate of Law but alsa he had enrmolled
with the Bar Counsel of Rajasthan vide
EM/R/1992/04 dated 02.10.2004.
the Criginal Application does not survive for
further consideration. The Memo dated
17.02.2009 filed by the nespondents’ counsal be

talkken on record. A copy of the sama is also

Tharefore,

given to the laarnad counsel for the applicant.

in view of the above, without going into
the merit of this Criginal Application, I dismiss

this Original Application with no ordef\as to
N\

costs,

f Br. X.B“Suresh }
Judicial Member



1y presence o

andec Ui
seCiion oifice

cart iloend 11l de(?zg/,}w .
el ¥ - .

supervision of

¢ (] as per

srfer d.:{*\ed....b...‘.'{.{/a"l. 1<

Jecticn o:

ficar (Recon:& .




